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(c) What are the direct causes for 
this rise in prices and disappearance 
of first quality tea?

(d) What steps have so far been 
taken to arrest the rise in prices and 
to arrange for an adequate supply 
of first quality tea in these areas?

The Minister of Commerce (Shrl 
Karmarkar): (a) and (b). There has 
been an all round increase in the 
price of all varieties of tea during 
1953-54.

(c) The rise in price is due to im­
proved demand for tea in the foreign 
markets and to improvement in the 

quality of tea produced. Generally, 
tea produced in Assam is sold at Cal­
cutta through auctions and agency 
houses. Only small gardens which do 
not produce best quality tea sell their 
teas locally.

(d) The matter is under considerar 
tion.

F o r d  F o u n d a t i o n  E x p e r t  T e a m

*791. Shrl N. L. Joshi: WiJ the 
Minister ^  Oomiiierce and Industry
be pleased to state:

(a) since when the American and 
Swedish team of experts enlisted by 
the Ford Foundation has been touring 
the country; and

(b) the places that they have visit­
ed so far?

The Mfnister of Commerce (Shri 
Karmarkar): (a) since the 4th Decem­
ber, 1953. The Team has concluded 
its tour.

(b) A statement is laid on the Table 
of the House. [See Appendix III, 
annexure No. 64.]
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The Minister of Commerce (Shri 
Karmarkar): (a) Excluding the period 
of stock piling following the Korean 
boom i.e. 1951-52, the normal level of 
exports has been maintained.

(b) Does not arise.

I n d o -P a k is t a n  A g r e e m e n t

f  Sardar Uukam Singh:
*793. "1̂ Shri D £  Sharma:
Will the Minister of Rehabilitation 

be pleased to state:

(a) whether it is a fact that Pak­
istan had suggested that implementa­
tion of the Movable Property Agree­
ment of August 1953 between the two 
countries should »begin on 1st January 
1954; and

(b) whether the agreement has been 
implemented on that date?

The Deputy Minister of Rehabilita­
tion (Shri J. K. Bhonsle): (a) Yes. 
Pakistan Government had suggested 1st 
January, 1954, as the date for com­
mencement of implementation. This 
date has been accepted by the Gov­
ernment of India,

(b) Necessary implementation ins­
tructions v/ercf issued simultaneously 
both in India and Pakistan only on the 
23rd January, 1954, and the prelimi­
nary action as required under these 
instructions is being taken.

R a d io  P a rts

•794. Shri S. C. SamanU: Will the 
Minister of Commerce and Industry
be pleased to state:

(a) whether any attempts have been 
made to manufacture radio parts in 
India; and

(b) if 80, with what results?




